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WITH
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WITH

ORIGINAL APPLICATION NO. 528/2023

IN RE: WATER POLLUTION BY TANNERIES AT JAIMAU KANPUR

UTTAR PRADESH

/ITH
IN RE: WATER POLLUTION AT RANIA KANPUR DEHAT & RAKHI

MANDI KANPUR NAGAR UTTAR PRADESH

WITH

NEWS REPORT PUBLISHED IN DAINIK JAGRAN DATED 14.08.2023
“HIGHLIGHTS A GROWING CONCERN REGARDING INDUSTRIAL

POLLUTION IN THE GODHRAULI VILLAGE”

ADDITIONAL AFFIDAVIT _ON__BEHALF _OF THE DISTRICT

MAGISTRATE, KANPUR _DEHAT., _UTTAR _ PRADESH, IN




COMPLIANCE OF ORDER DATED 07.11.2025 PASSED BY HON'BLE

NATIONAL GREEN TRIBUNAL

I, KAPIL SINGH, aged about 50, S/o LATE SH R.B. SINGH, posted as District
Magistrate, Kanpur Dehat, Uttar Pradesh, do hereby solemnly affirm and state

as under:

1. That I, the Deponent in the above captioned matter, am fully conversant with

the facts of the case and am competent and authorized to swear the present

O
N

—BACKGROUND OF THE MATTER

3. The Hon’ble Tribunal, in these Original Applications, is examining the
issues pertaining to the chromium dumps, groundwater contamination and
health issues pursuant thereto in the districts Kanpur Nagar, Kanpur Dehat

and Fatehpur.

4. The matter was last listed for hearing on 07.11.2025, wherein the Hon’ble

Tribunal directed the following:

“ 7 The State Authovities especially the Chief Secretary, Uttar Pradesh
and Secretary, Health, Govt. of U.P. are directed to provide a timeline

within two weeks in respect of the steps that will be taken by the State

4812


07.11.2025


4813

Authorities to complete the process of mapping the entive area and find
out the affected villages/ULBs/districts. They will also disclose the
approximate number of Zhe affected persons, the medical facilities which
are available at the District/ULB/Village level including the health

centres, doctors, paramedical staff available in those health centres, the

E‘i{in lysis. The mapping will include the food chain contamination, surface

o,
e

,"‘V’ 7 i . . i . . . .
+.SWyter and ground water contamination and air contamination analysis.
&p

P 'e)
“'W"“& //The timeline will also be given for fully implementing the 22
\_

recommendations which have been noted in the order dated 01.07.2025.

9. Liston 25.11.2025. ...”
REPLY IS AS FOLLOWS

I. REGARDING THE MAPPING PROCESS
5. That, it is respectfully submitted that the Director, AIIMS, New Delhi, Dr.
M. Srinivas, appeared virtually on the last date of hearing i.e., 07.11.2025,
and made certain expert recommendations, which stand duly recorded in
paragraph 5 of the Hon’ble Tribunal’s order. The relevant part of the said

order is reproduced herein for ready reference:
“...5. In terms of the orvder of the Tribunal dated 07.10.2025, Dr. M.

Srinivas, Director, AIIMS, New Delhi has appeared virtually and has
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suggested that the large-scale mapping of the area is required to be
done in rvespect of water source, food chain, industrial effluent
discharge, air quality and soil contamination to dscertain the root cause
of the problem. ” 4 He has submitted that multi-sectoral approach is
required to detect and remediate this problem and his further
suggestion is that the CSR funds by the corporate sector under the

@A@p

\Corporate Social Responszblhty should also be utilized. He has further

é, ggested that the IIT, Kanpur can be involved for carrying out the air,

cluster waste sample survey to ascertain the extent of the problem. He
has also suggested that a database of the sample test results should be
created so that the repeated sample of the same individual is not
required to be taken and the arrangement of potable water should be
made to those who are affected by heavy metals. He has submitted that
if the comprehensive mapping is done, and the database is provided to
the ATIMS then appropriate remedial measures can be suggested....”

6. That, in compliance with the directions of the Hon’ble Tribunal and the
expert recommendations of Dr. M. Srinivas, the deponent has initiated
necessary action. Vide letter no. 696/A/R130/2025 dated 15.11.2025, the
deponent has requested the Principal, GSVM Medical College, Kanpur

Nagar, to submit a proposal for conducting a cluster-based blood sample
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survey to assess the extent of the issue. Additionally, vide letter no. 696-
B/R-130/2025 dated 15.11.2025, the deponent has requested the Director,
IIT Kanpur, to provide a proposal for mapping the affected area with respect
to water sources, food chain, air quality, soil quality, and industrial effluent
discharge.

- —
—

/ «g A ig? ' ~.\C0pies of letters dated 15.11.2025 are annexed herewith and collectively

(AR

‘&?‘A\a{r\ked as Annexure-1.

7. That, vide letter dated 20.11.2025, a meeting was held on 21.11.2025 under
the Chairmanship of the Divisional Commissioner, Kanpur Division.
Concerned officials from all the relevant departments, including the District
Magistrates of Kanpur Nagar, Kanpur Dehat, and Fatehpur, participated in
the meeting. During the meeting, detailed deliberations were held regarding
the effective iml;lementation of the Hon’ble Tribunal’s directions, and clear
directions were issued to all departments to furnish practical timelines for
each of the 22 suggestions. The authorities were further directed to ensure
strict compliance with the directions of the Hon’ble Tribunal in their true
letter and spirit.

A copy of letter dated 20.11.2025 is annexed herewith and marked as

Annexure-2.



III. REGARDING THE 22 SUGGESTIONS BY AMICUS CURIAE
8. That, it is most respectfully submitted that the deponent has previously filed
a Further Compliance Affidavit dated 06.10.2025 (hereinafter referred to as

‘Affidavit dated 06.10.2025°; kindly refer to judicial page numbers 4388

\4450), wherein compliance with the 22 recommendations of the learned

PAtnicus Curiae was placed on record. Thereafter, a Supplementary Affidavit

Copies of Affidavits dated 06.10.2025 and 06.11.2025 are annexed herewith

and collectively marked as Annexure-3.

9. That, the present compliance status is as follows:

Water for All Domestic
Purposes at centralised and
de-centralised installed RO-
NF systems (Identify the
usage of wells/hand pumps/
borewells/water source for
animals and agriculture)

S. Recommendations Compliance Timeline/ Refer to
No Status Remarks para

] below
1. |RO-NF Water Plants: Clean | Complied Complied 10
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Analysis of-Panki/Shanigawa
Landfill Site/ STP @ Pankha,
Sajari

Applicable to
Kanpur Dehat

Blood Sampling/ survey by | Response Re-Sampling/ 21

Govt in the affected areas of | awaited from | Survey timeline

Kanpur  Nagar/  Dehat/ | GSVM will be finalized

Fatehpur  (Heavy Metal | Medical once response is

Analysis- Chromium, | College provided by

Mercury, Fluoride) GSVM  Medical

I College

Improve Govt. Hospital’s | Partially Heavy metal | 11-12

infrastructure  to  include | Complied sampling is

multi-specialty ~ diagnostic conducted at the

‘*{acilities district level free

\ of cost, and the
collected samples
are subsequently
tested at RML,
Lucknow

Tist of all Industries | Complied Complied 13

(Regardless of Category/

legal/illegal/in-house)-

Kanpur  Nagar, Kanpur

Dehat, Fatehpur

Boundary Wall and Cover | Partially Wire Fencing and | 14

for Existing Cr Dump/ Plume | Complied Signboards have

(Fatehpur & Kanpur Dehat): been constructed.
For construction
of RCC wall,
proposal for
funds has been
sent to the State
Government. 3
months post

B B approval.
Soil, Sludge and Water | Not - =



Dehat


Medical Aid Facility for
victims of Heavy metal
contamination  (can  be
established in existing Govt
Hospitals in all three

districts)

7. Operate Existing STP | Not ez =
(Resolving Non- Compliance | Applicable to
Within 2 Months) Kanpur Deha
8. |Drain Action Plan- Untapped | Not Complied | DPR ~ will  be| 15
& Over Flowing tapped prepared in 2
| Drains months
9. |Permanent Monitoring Plan | Complied --- 16
for Existing STP/ CETP/
CCRU/ Landfills/ TSDFs B
Construction and Installation | Not Complied | DPR will be|l5
of sewage system and STP in prepared in 2
Kanpur dehat and Fatehpur months
Removal of Chromium, | Complied — 17
Mercury and Ash from the
affected area
Soil & Ground Water Repo}t Timeline will be |21
Remediation Awaited from | finalized once
IIT Kanpur report is provided
by IIT Kanpur
13. | River Rejuvenation Plan | Not Comp:lied Upon receipt of 18
(Senger/  Noon/  Pandu DEM By Survey
Rivers)- Including Flood of India by
Plain Zoning, Rain water 31.12.2025, NIH
harvesting, watershed Roorkee will
development, encroachment provide final
removal, Eco- flow report containing
the coordinates
- by April, 2026.
14. | Government Multi-Specialty | Not Complied | --- 11-12
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system.

provided by IIT
Kanpur

15. | Induction Of Work force in | Not Complied | MOU Signed | 19
CPCB/PCB between UPPCB
and IIT Kanpur
for selection of 45
vacancies (As per
News Article
dated
\ 11.11.2025); and
: 224  Contractual
4 i Vacancies
- published  vide
/ Adv. No.
H34965/AS
Camp (118/2025)
Technical Infrastructure to | Not Complied NABL 20
State PCB/ SGWB Accredited  Dry
Laboratory is
under
development and
will be completed
within 6 months.
17. | Continuous supply of | Not -—- B —-
Electricity for STP/CETP/ Applicable to
Hospitals Kanpur Dehat’
18. |Bye- Laws for Preventing MoEF&CC, |— —
Environmental Pollution | CPCB
from Mercury (inlines of
Minamata Convention)
19. |Find out the source of|Response Timeline will be | 21
Chromium, Mercury, | Awaited from | finalized once
Fluoride, and Iron in the eco- | IIT Kanpur response is



Dehat
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20. | Survey And Mapping of | Response Timeline will be |21
(new/old) Dump Sites (of | Awaited from | finalized  once
chromium, mercury, ash) in | IIT Kanpur response is
Fatehpur and Kanpur Dehat, provided by IT
Kanpur Nagar: Kanpur

21. | Survey and Mapping | Response Timeline will be |21
of Groundwater | Awaited from | finalized ~ once
Contamination in Fatehpur | IIT Kanpur response is
and Kanpur Dehat, Kanpur provided by IIT
Nagar Kanpur ]

22. | Survey of People/ Cattle/ Response Timeline will be |21
Food Chain- To Check Awaited from | finalized once
Degree of Contamination and | IIT Kanpur response is
create an effective provided by IIT
Remediation Plan Against Kanpur
{ Bio- Accumulation of Heavy
’Metals B )

DETAILED REPLY WITH RESPECT TO EACH APPLICABLE

RECOMMENDATION

A. RECOMMENDATION NUMBER 1

10. That, as earlier submitted in the Affidavit dated 06.11.2025, paras 5=7
(judicial pages 4665-4666), clean and adequate drinking water is being
supplied to the affected village of Khan Chandpur, Nagar Panchayat Rania,

Kanpur Dehat. Additionally, further development works are underway to

strengthen and improve the infrastructure.
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B. RECOMMENDATION NUMBER 3

11.That, in addition as previously stated in Affidavit dated 06.1 1.2025, para 8
and 9 (judicial page 4666—4667), it is submitted that in the affected areas,
heavy-metal screening and sampling are conducted at the district level free

of cost. The collected samples are thereafter sent to and tested at RML,

Lucknow, entirely at government expense.

12.That, as previously stated in Affidavit dated 06.10.2025, para 17 (judicial

Mge 4402), multi-speciality hospital is not available in Kanpur Dehat

'§[Sict, however in case of requirement, treatment shall be facilitated at

@S}VM Medical College, Kanpur Nagar.
y,

RECOMMENDATION NUMBER 4

13.That, as previously submitted in Affidavit dated 06.10.2025, para 8 (judicial
page 4395-4396), the list of all 7,287 manufacturing units in Kanpur Dehat

has been submitted to the Hon’ble Tribunal.

D. RECOMMENDATION NUMBER 5§

14.That, as previously submitted in Affidavit dated 06.10.2025, para 9 (judicial
page 4398-4397), the dump site where chromium was previously lying had
been isolated by wire fencing around cemented pillars and warning

signboards. For construction of RCC Boundary Wall, proposal has been sent



to the Environment Department, State of UP. Post approval, RCC

Boundary Wall shall be constructed within 3 months.

E. RECOMMENDATION NUMBER 8 AND 10

15.That, in addition to as previously submitted in Affidavit dated 06.10.2025,

para 10 and 12 (judicial page 4397), Executive Officer, Nagar Panchayat

Rania, Kanpur Dehat, vide letter no. 238/NPR/2025-26 dated 22.11.2025,

has informed that a physical inspection of the drains in Rania was

ol ﬁ‘»& g ) dertaken to assess the feasibility of bioremediation. Thereafter, it was

=N

Q% -q"ev’ . . . .

f Y ﬁicé)wbmrved that the drains flowing from different wards require proper
: &

G @ﬁt oration into the main drainage channel before bioremediation or tapping

Ry
& ca}m be effectively undertaken. Accordingly, a DPR is being prepared, which

L will be completed within two months, and upon its approval, the execution

of the required works is expected to take approximately 18 months.

Thereafter, bioremediation shall be carried out at the discharge point of the

drain.
A copy of letter dated 92.11.2025 is annexed herewith and marked as

Annexure-4.

F. RECOMMENDATION NUMBER 9

16.That, as previously submitted in Affidavit dated 06.10.2025, para 11

(judicial page 4398), is submitted that, in respect of the two TSDFs located

4822
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in the district, groundwater samples are collected every 15 days and

forwarded to the Central Laboratory of the UPPCB, Lucknow, for analysis

of groundwater quality.

G. RECOMMENDATION NUMBER 11

17.That, as previously submitted in Affidavit dated 06.11.2025, para 10

(judicial page 4667), all chromium waste lying in village Khan Chandpur

S BB N
A, AQ}”’ ag already been lifted through the two TSDFs-

22\ Management and M/s UP Waste Management Iid. and currently there 1Is

romium waste lying at the area.

M/s Bharat Oil & Waste

TERAERNGS
““— ~ —“{1. RECOMMENDATION NUMBER 13

18.That, in addition to as previously stated in Affidavit dated 06.10.2025, para

15 and 16 (judicial page no. 4400-4401), Executive Engineer, Irrigation

Division, Kanpur Dehat vide letter no. 1353/IDKD/D-Section/2025-26 dated

20.11.2025 has informed that the Survey of India is to provide DEM

(Digital Elevation Model) by 31.12.2025, thereafter NIH Roorkee will

furnish the final report consisting of the coordinates for the flood plain

zone demarcation by April 2026.

A copy of letter dated 20.11.2025 is annexed herewith and marked as

Annexure-35.




I. RECOMMENDATIONS NUMBER 15 AND 16

19.That, vide letter no. 717/SA/R-130/25 dated 21.11.2025, the Regional
Officer, UPPCB, Kanpur Dehat has informed that, as per a news article
published in Dainik Jagran dated 11.11.2025, an MoU has been executed
between IIT Kanpur and UPPCB for filling 45 vacancies of Grade-2

Officers. The recruitment process, to be conducted by [IT Kanpur, will

comprise a written examination followed by interviews and is expected to

RN
Y take\ approximately 4-6 months. Further,

«\1’

H349 5/AS Camp (118/2025), 224 contractual vacancies across various

vide advertisement no.

(i)
p'é”sts ave also been notified and will be filled by UPPCB.

(
L Qé/copy of letter dated 21.11.2025 is annexed herewith and marked as

,,,,,, W
-, /'
me=— Annexure-6.

20.That, vide letter dated 21.11.2025 mentioned above, it has also been
informed that NABL Accredited Dry Laboratory is under development

and will be completed within 6 months at the UPPCB Regional Office,

Kanpur Dehat.

J. RECOMMENDATIONS NUMBER 2, 12, 19, 21 AND 22

21.That, as humbly submitted in paragraphs 5 and 6 hereinabove, and in
compliance with the directions of the Hon’ble Tribunal as well as the expert
recommendations of the Director, AIIMS New Delhi, the deponent has

issued letters to GSVM Medical College Kanpur and IIT Kanpur requesting




/

/

,'/!

4 reports/plans to enable a systematic mapping, survey, screening and
sampling exercise in accordance with the directions of the Hon’ble Tribunal.
22.That, the deponent is duty bound to fulfil the obligations which are assigned
under the law and directions passed by this Hon’ble Tribunal. The deponent
ure strict adherence to the orders of this Hon’ble

-is fully committed to ens

QYA
~J Tribunal and undertakes to faithfully comply with any
'ble Tribunal without demur of

further directions or

tions that may be issued by this Hon

for kind perusal of this Hon'ble

&
gl s /
! i/‘%l;!énce, this reply is respectfully submitted

ST _
Tribunal.

3 awe
g

24.That everything stated above is true and correct to my knowledge, derived

from official records, and nothing material has been concealed therefrom.
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VERIFICATION

Verified at KA
NPUR DEHAT on this 24  day of November, 2025, that the

to the be '
est of my knowledge and belief. No part of it 18 false and nothing

material has been concealed therefrom

DEPONENT

ﬁ?ﬂm’—ﬁ \\
W&Bﬁ? i

5.
Whom As Content €

Ashish Kumar
Adwdr

* Pparpur Kanpur Deha
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HAATTH- 10

ANNEXURE-1

Y,

ISEUEEIE

PR <EId |
ar #,

- s,

ATS03MZ0TN0,

DAY |
waim §ac- B [R-130 [2025 rfiep— ff/”/2f

fawg:—mmo i sRa afravor, 7€ fReoell # faREMM Original Application No. 985/2019 (LA.
No. 568/2024) in Re: Water Pollution by Tanneries at Jajmau Kanpur Uttar Pradesh
With Original Application N0.986/2019 In Re: Water Pollution at Rania Kanpur Dehat
& Rakhi Mandi Kanpur Nagar Uttar Pradesh With Original Application No. 528/2023
News report published in Dainik Jagaran dated 14.08.2023 "highlights a growing
concern regarding industrial pollution in the Godhrauli village" ¥ WIRT 3mew feie
faA15—07.11.2025 & Fw= # |

HeIey,

QU SUY fAvas @ TR H BAYR QB B AT 8T H SR wY § 59
B sl & JsTRe SUaR / FRARY Ud T—ur @ & § GHHT ¥ STEEE B
ga & R H Ao T s i, 98 el g1 uiRa ey fRdid  07.11.2025
P URR—5 & FAId 3% =aq g
S 5. In terms of the order of the Tribunal dated 07.10.2025, Dr. M. Srinivas, Director, AIIMS, New Delhi
has appeared virtually and has suggested that the large-scale mapping of the area is required to be done in
respect of water source, food chain, industrial effluent discharge, air quality and soil contamination to
ascertain the root cause of the problem.

He has submitted that multi-sectoral approach is required to detect and remediate this problem and
his further suggestion is that the CSR funds by the corporate sector under the Corporate Social Responsibility
should also be utilized. He has further suggested that the IIT, Kanpur can be involved for carrying out the air,
water and soil analysis of the area and the analysis of effluent discharge from the industries and GSVMM
College, Kanpur can do the cluster waste sample survey to ascertain the extent of the problem. He has also
suggested that a database of the sample test results should be created so that the repeated sample of the same
individual is not required to be taken and the arrangement of potable water should be made to those who are
affected by heavy metals. He has submitted that if the comprehensive mapping is done, and the database is
provided to the AIIMS then appropriate remedial measures can be suggested....”

H0 I BR STErHROT §RT UIRT SATQY H SURIFATIR HHHT T -9 & &
# STel, a1g Ud ST WY B PHRPI P AR—HT IFENfe IIaE BT W fAgeiwor e 2
U ufdfted R ¥ Hed /fewear o &1 gea fam T R, R sen @
JA0TRI03TRO (Corporate Social Responsibility) BUSH &I SYANT fHar S Haoar g |

Wwﬁ%qjﬁﬁmm#mﬁﬁmﬁ%ﬁ@ﬁﬁwwﬁwm
@ DR IATH—UTH & &9 B ofel A ( gaﬁwﬁm)wamwﬁa@(%mﬁe@ﬁw
TR 3 B B T T, et YEovor/ SR Faid smaedd § | 3 YHRor St
3N Y ¥ UM & B oI TR W WRIM @) U /e il @ PR e
B FE BN, mﬁaﬁlﬁﬁﬁa@aﬁﬁwﬁfﬁzsﬁzo%ﬁ@m/wﬁmo

BT DT AT BRIAT ST TP |
AT TS — SR |
(\\\\“’

FH0I0Z0
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Y,
fremferemr,
PIYR B |

Jar ¥,
PEIEIEIR]
SHOTHOAIOTHOUHO PleloT,

. BFYR TR
wtm- GbE B[R 180 (202 Rz 1¢/11)2C

fawa— w0 kg sRa sf¥ewor, ¥ fReelt § fdwREf= Original Application No. 985/2019 (LA.
No. 568/2024) in Re: Water Pollution by Tanneries at Jajmau Kanpur Uttar Pradesh
With Original Application No.986/2019 In Re: Water Pollution at Rania Kanpur Dehat
& Rakhi Mandi Kanpur Nagar Uttar Pradesh With Original Application No. 528/2023
News report published in Dainik Jagaran dated 14.08.2023 "highlights a growing
concern regarding industrial pollution in the Godhrauli village" ¥ TR 3y fR=i®
fastie—07.11.2025 & W= # |

HBIGY,

BT S TP ® FR § HEQR <E[ B A 87 F aFiiigd vy W v
PR R & e SR /FRAORT U6 a—ur @ &% ¥ GEET ¥ SaEE
gqIfad B @ TR H A0 WS sRA afdew, T fieell gnT uiRda ancwr e
07.11.2025 & URKR—5 & GOAITd Y faq 8-

R e 5. In terms of the order of the Tribunal dated 07.10.2025, Dr. M. Srinivas, Director, AIIMS, New Delhi
has appeared virtually and has suggested that the large-scale mapping of the area is required to be done in
respect of water source, food chain, industrial effluent discharge, air quality and soil contamination to
ascertain the root cause of the problem.

He has submitted that multi-sectoral approach is required to detect and remediate this problem and
his further suggestion is that the CSR funds by the corporate sector under the Corporate Social Responsibility
should also be utilized. He has further suggested that the IIT, Kanpur can be involved for carrying out the air,
water and soil analysis of the area and the analysis of effluent discharge from the industries and GSVMM
College, Kanpur can do the cluster waste sample survey to ascertain the extent of the problem. He has also
suggested that a database of the sample test results should be created so that the repeated sample of the same
individual is not required to be taken and the arrangement of potable water should be made to those who are
affected by heavy metals. He has submitted that if the comprehensive mapping is done, and the database is
provided to the AIIMS then appropriate remedial measures can be suggested...
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Ay ANNEXURE-2
% HT HrAferd : IER T TG FRI=T A1, SegR
M%«‘ REGIONAL OFFICE :UTTAR PRADESH POLLUTION CONTROL BOARD, KANPUR

Wl - 950/ ATo- U7 /25~ Reiw—20/|1/2025”
Jar ¥,
iR, SR TR/ AR <@/ BIER |
IR TSRy (JrRIeH), BHYR <ETd |
T e JfaR), FMYR TR /BFYgR <EId / BAgyR |
e, Stodo FER WeAF, PR TR |
A THOTHOY0 WY, Ry R, R A, BAR TR |
N GIR BaR Riz, Tea sfama (@ER &), So¥o STt A (@Imfn), YR |
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 985/2019

IN THE MATTER OF:

IN RE: WATER POLLUTION BY TANNERIES AT JAIMAU KANPUR
UTTAR PRADESH :

VERSUS
CENTRAL POLLUTION CONTROL BOARD & ORS. ‘
- ...RESPONDENT(s)

Yy WITH
' ORIGINAL APPLICATION NO. 986/2019

WITH
) 5 ' ORIGINAL APPLICATION NO. 528/2023
=

PORT PUBLISHED IN DAINIK JAGRAN DATED 14.08.2023

IGRIFHTS A GROWING CONCERN REGARDING INDUSTRIAL
DELUTION IN THE GODHRAULL VILLAGE"

. WITH

ORIGINAL APPLICATION NO. 934/2024
RAJAT VERMA

--.APPLICANT
VERSUS :

MEMBER SECRETARY, UPPCB & ORS.
..-RESPONDENT(s)
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/ | AFFIDAVIT BY DISTRICT MAGISTRATE, KANPUR DEHAT IN

COMPLIANCE OF ORDER DATED 01.07.2025 PASSED BY THE

HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW

DELHI

g, L, KAPIL SINGH, aged about 50 years S/o Late SH R.B. SINGH, presently posted

as District Magistrate, Kanpur Dehat, State of UP, do hereby solemnly affirm and

state on oath as under:

g ::h’ﬁhi[, KAPIL SINGH, in official capacity mentioned above, am acquainted

) sy the facts and circumstances of the case and as such I am competent and
fonal &

. That in the present matter, the Hon’ble Tribunal is considering the issue
relaling to chromium dumps and groundwater contamination at Rania,

Kanpur Dehat, Rakhi Mandi, Kanpur Nagar and Fatehpur.

3. That as per the directions and observations of the Hon’ble Tribunal and
Learned Amicus Ctriae, the submissions of the concerned departments is

bz stated below:




4393

UPDATED STATUS IS AS BELOW:

b POINT 1- RO — NF WATER PLANTS: CLEAN WATER FOR ALL
DOMESTIC PURPOSES AT CENTRALISED AND  DE-
CENTRALISED INSTALLED RO- NF SYSTEMS (IDENTIFY THE
USAGE OF WELLS/HANDPUMPS/ BOREWELLS/ WATER
SOURCE FOR ANIMALS AND AGRICULTURE)

4. The Executive Engineer, Jal Nigam (Rural), Kanpur Dehat, vide letter dated

R

‘ =" ~~_24.01.2025, has informed that in the village Khan Chandpur, the source of

e\drinking water scheme is Chauhanpurwa, which is secure and has a

en informed that upon analysis, the water from the said source does not
contain chemical or babteﬁal levels exceeding the prescribed standards.
Therefore, the requirement of installing RO-NF Water Plants at the referred
site does not appear justified.

A copy of the report is annexed herewith and marked as ANNEXURE-1.

5. That furthermore, the Executive Officer, Nagar Panchayat Rania, Kanpur

Dehat, vide letter dated 29.05.2025, has informed that the tbtal population of

4834
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'Kha.tn ,--Chandipur, fﬁlfing within Ward No. 16, Azad Nagar of Nagar

Panchayat Rania, is approximately 850, with a per capita daily water

consumption of 110 litre_s'. The Execut-ive OfﬁcerI, Nagar P;;fy,nchayat Rania,

s o - vide letter dated 28.02.2025, has further informed that drinking watet is
. supplied two to three times daily to the ;said village from the overhead tank

(capacity 1,00,000 litres) situated therein. Additionally, through tankers of

,/ —=~5,000- 11t1e capacity each a total of 1,15,000 litres of safe water from Rania

{) AR

upphed to the said village. Through both means, the village Khan

The copy of water supply logs are annexed herewith and marked as

ANNEXURE-2.

POINT 2- BLOOD SAMPLING/ SURVEY BY GOVT IN THE
AF FECTED AREAS OF KANPUR NAGAR/ DEHAT/ FATEHPUR
(HEAVY = METAL ANALYSIS- CHROMIUM, - MERCURY,
FLUORIDE)

6. That the Chief Medical Officer, Kanpur Dehat, vide letter dated 05.09.2025, |

has informed that there are 06 mercury . and chromium affected
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wllages/hamlets in the district, with a population of approximately 4,826
persons In respect of Chauhan Purwa, Palan Purwa, and Yadav Purwa,
having pOlelatIOIlS of 700 780, and 220 respectively, the survey work has
been completeq. Further on 11.09.2025, blood/serum samples of 4
individuals from villages Chauhan Purwa, Palan Purwa, and Yadav Purwa,
snualed in and around Ranla were collected for testing,

g A copy of the letter dated 05.09.2025 js annexed herewith and marked as

/ 6"1&&?@ EXURE-3,

El‘) @5‘ 3- IMPROVE GOVT. HOSPITAL'S INFRASTRUCTURE TO
— \&@ DE MULTI SPECIALITY DIAGNOSTIC FACILITIES
"774}‘;& Medical Ofﬁcer, Kanpur Dehat, vide-le.tter dated 11.06.2025, has
informed that the matter is covered at the State Headquarters level,
A copy of the letter dated 11.06.2025 is annexed herewith and marked ag

ANNEXURE-4,

POINT 4- LIST OF ALL INDUSTRIES (REGARDLESS OF

CATEGORY/ LEGAL/ ILLEGAL/ IN-HOUSE)- KANPUR NAGAR,

KANPUR DEHAT, FATEHPUR

- 8. That the Deputy Commissioner, District Industries Promotion and,

4836
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Entrepreneurship Development Centre, Kanpur Dehat, vide letter dated
28.02.2023, has forwarded a list of 7,287 manufacturing units established in
the district. It has fiirther been informed that no unit is established/operating

in Kanpur Dehat which generates chromium or mercury waste.

A copy of the lettef dated 28.02.2025 is annexed herewith and marked as

ith- regard to fencing of chromium storage site in Village Khan
Chandpur, District Kanpur Dehat: The Regional Officer, Uttar Pradesh
Pollution Control Board, Kanpur Dehat, vide letter dated 17.03.2025, has
informed that in order to prevent soil contamination and restrict ingress into
the contaminated area, the dmﬁp site 'has been isolated by fencing the
periphery with cemented pillars and wiré, ahd waméng signboards have been
erected to prohibit entry. Further, as per the observations of the Amicus
Curiaé dated;. 16.05.2925, ﬁ proposal has been submitted to the Principal
Secretéry, Department of Environment, Forest and Climate Change,
Governmen_t of Uttz;r Pradesh, Lucknow, seeking_approval_: for exf:enditure

from the ESCROW account for construction of a boundary wall and for
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covering the dump site to prevent airborne particulate matter and surface
runoff. Accordingly, further action is to be ensured. The boundary wall
construction shall be completed within three months from the date of

financial sanction.

POINT 8- DRAIN ACTION PLAN- UNTAPPED & OVER FLOWING
b i TAPPED DRAINS (WITI—I NAME/ LOCATION OF EACH SEWAGE

2T & RRAIN)

.%Execuﬁve Engineer, Uttar Pradesh Jal Nigam (Urban), Kanpur, vide

r|dated 28.02.2025, has informed that pursuant to the joint survey of

VERA

| C}(F'a r Panchayat and' Jal Nigam teams, it has been found that in Nagar
\ anché.yat Rania, there are only two major drains (width — 1.00 metre).
Proper disposal of these- drains and.bio-remediation of,sewagé can be
undertaken. The problemr can be comprehensively resolved by laying sewer
lines in the core area of Nggar Panchayat Rania, constructing an STP, and
constructing an FSTP fbr the fringe areas. 'Preparation of the DPR will take
approximately two months, and upon approval of the plan, .its execution will
take about two years. ‘The Executive Officer, Nagar Panchayat Rania,

Kanpur Dehét, vide letter dated 11.06.2025, has further informed that

proposals are being invited regarding temporary bio-remediation

4838
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arrangements in respect of the two large drains in Nagar Panchayat Rania.

A copy of letter dated 11..06.2025 is annexed herewith and marked as

ANNEXURE-6.

PONT 9- PERMANENT MONITORING PLAN FOR EXISTING STP/

CETP/CCRU/ LANDFILLS/ TSDFS
11.That it is submitted that no STP, CETP, CCRU, or Iandﬁ.:ll, at present, is
wr Re}%ﬁ{hed in Kanpur Dehat district. However, two TSDFs are

H} d/operational in the district. The Regiongl Officer, Uttar Pradesh

) @r} Control Board, Kanpur Dehat, vide letter dated 08.05.2025, has
that groundwater samples are coIlectéd every 15 days from the
DF area and sent. tclJ the Central Laﬁoratory, UPPCB, Lucknow for
analysli.s to ascertain the quality of groundwater.

A copy of letter dated 08.05.2025 is annexed herewith ‘and marked as

ANNEXURE-7.

PONT 10- CONSTRUCTION AND INSTALLATION OF SEWAGE
SYSTEM AND STP IN KANPUR DEHAT AND FATEHPUR
12.That the Executive Eng'inéer, Uttar Pradesh Jal Nigam (Urban), Kanpur

Dehat, vide letter dated 05.03.2025, has informed that the City Sanitation
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L. Action Plan (CSAP) of the Nagar Pan'chayat/Nagar Palika Parishad of
Kanpur Dehat district has been uploaded on the Swachhatam Portal. At
present, only those Nagar Panchayats/Nagar Palika Parishads having a
population above 50,000 as per Census 2011 are being approved for such
plans | by the Governlﬂent. After approval of the plan for the Nagar
Panchayats/Nagar Palika Parishads of Kanpur Dehat, the work of laying

nA Qs};Nnes and constructing STPs will be completed within two year.
oA .

4 itd‘e

151’ I@' 11- REMOVAL OF CHROMIUM, MERCURY AND ASH

..T at the Regional Officer, Uttar Pradesh Pollution Control Board, Kanpur
Dchat, vide lc?tter dgted 08.65.2025, has informed that approximately 95,006
MT of unauthorisgdly stored chromium waste in Village Khan Chandpur,
Rania, Kanpur Dehat has been safely and scientifically disposed of. In

respect of the remaining approximately 6,000 MT of chromium waste,

pursuant to the work orders issued by the Additional District Magistrate

(Administration), Kanpur Dehat, 5,373 MT was lifted between 26.03.2025
t0 31.03.2025 by M/s UP Waste Management Ltd., and 101 MT was lifted

between 01.04.2025 to 02.04.2025 by M/s Bharat Oil & Waste Management.

Accordingly, the ‘unau-thorisedly stored chromium waste has been lifted, the

4840
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confirmation of which is to be made at the level of the Cen’cral Pollution
Control Board, New Delhi, through the Chief Environmental Officer (Circle-

2), UPPCB, Lucknow.

POINT 12- SOIL & GROUND WATER REMEDIATION

14.That the Regional Officer, UPPCB, Kanpur Deﬁat, has further informed that
as per the E;PR ,earli.er prepared by CPCB, the remediation of soil and
groundwater is toh be undertaken only after completion of disposal of

— w‘mum waste, in 1espcct whereof action is being taken at the level of the

fa &B\)ald Headquarters to oblam proposals from expert agencies.

;NATER ‘HARVESTING, WATERSHED DEVELOPMENT,
ENCROACHMENT REMOVAL, ECO- FLOW

15.That the Executive Enginéer, Irrigatiurll Division, Kanpur ]jehat, vide letter

e dated 08.05.2025, has int;orlned that for ﬂoodplaiﬁ zoning of rivers Sengar,

Non, and Pandu flowing within Kanpuf Dehat district, necessary data has

been requisitioned from the Director, UP Geospatial Directorate, Survey of

India, Lucknow/Dehradun, and from the Director, National Institute of
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Hydr&logy (‘.NIH); Roorkce. Instructions have also been issued to
departmental cnginéers to pbtain the required data. It has also been informed
that floodplain zoniﬁg wc_)fk of Pandu and Non rivers shall b-e undertaken by
the Executive Engineer, Lower Ganga Canal Division, Kanpur, and similar

action is being taken by him as well. : ;

O

- lﬁ.iher, the Bxecutive Engineer, Irrigation Division, Kanpur Dehat, vide
etfer\ dated 71.05.2025, has informed that inundation maps have been
\.l~ :

ey &1 . : .
A 0C De from FMISC, Lucknow, and topographical sheets with 1.0 metre

interval have beén obtained ﬂ'om the UP Gcospé:‘[ial Directorate,
yriey of India, Lucknovlv. DEM with 1.0 metre c-ontour interval of the area
of the said rivers, along with KMZ files Iand appmximate area data, have
been obtained from FMISC, Lucknow and NIH, Roorkee. The Survey of
’India had proposed six months’ time for DEM preparation of the said rivers
(Septémber, 2025). I—_on;vever, as per letter dated 26.09.2025, the survey
work to determine the e-flow and the FPZ of the Non and Pandu river could
not be carried out due to monsoon as all the rivers are *submerged and

flooded. The survey work is likely to be carried out in the second week of

October, 2025.

4842
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A copy of letter dated 26.09.2025 is annexed herewith and marked as

ANNEXURE-S.

POINT 14- GOVERNMENT MULTI-SPECIALITY MEDICAL AID

FACILITY FOR VICTIMS OF HEAVY METAL CONTAMINATION

(CAN BE ESTABLISHED IN EXISTING GOVT HOSPITALS IN ALL

THREE DISTRICTS)

=g @ é?ﬁjhe Chief Medical Ofﬁcer Kanpur Dehat, vide letter dated 11.06. 2025,

formed.that, in comphance with the orders issued by the Government,
aﬁ)s are being organised by health workers/teams of the concerned block
()Ql% ected areas of Rania for preparatxon of Ayushman cards of eligible
\% = X __pérsons. With regard to providing multi-speciality medical facilities to those
affected by heavy metal contamination, it is informed that there is no multi-

speciality hospital in the district. In future, if required, treatment shall be

facilitated at GSVM Medical College, Kanpur Nagar. Other facilities are

covered at the State level. '

POINT 15- INDUCTION OF WORKFORCE IN CPCB/PCB '

18.That it is submitted that against the total 7,287 manufacturing units situated

in Kanpur Dehat district, the Regional Office, UPPCB, Kanpur Dehat, has

_——
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appointed 01 Regional Officer, 01 Assistant Environmental Engineer, 01

Scientific Assistant, 03 Laboratory Assistants, 01 Monitoring Assistant, and

03 JRFs.

POINT 19- FIND OUT THE SOURCE OF CHROMIUM, MERCURY,
FLUORIDE, AND IRON IN THE ECO-SYSTEM

19.That the Regional Ofﬁcer,
to the Central Grounci Water Board, Lﬁcknqw,' requesting analysis of

1{?' oroundwater samples in Village Khan Chandpur, Rania, Kanpur Dehat, and
: '}:;fi\i({nmg areas for heavy metals.

tter datéd 06.08.2025 is annexed herewith and marked as

&
.
a

opy of le

i POINT 20- SURVEY AND MAPPING OF (NEW/OLD) DUMP SITES
(OF CHROMIUM, MERCURY, ASH) IN FATEHPUR AND KANPUR

DEHAT, KANPUR NAGAR

20.That in compliance with the orders dated 04.03.2024 and 13.05.2024 passed
by fhé.‘Hon’bie National Green Tribunal, New Delhi, in O.A. Nos. 985/2019
986/2019, and 528/2023, the District Magistrate, Kanpur Dehat, vide letter

dated 13.06.2024, constituted a district-level officers’ comf:iﬁttee to inspect

UPPCB, vide letter dated 06.08.2025, has written

4844
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hazardous and other waste storage sites in the district. The committee

inspected the industrial sites established in the district and nearby areas.

During inspection, husk ash was found stored along the PMGSY road

passing near the industrial site at Rania and the chromium dump site, o

which-industries have been issued notices to ensuré disposal as per CPCB
guidelines, and show cause notices have been issued by the State Board

hree units. Apart from this, no other waste was found stored.

against t
tices are annexed herewith and ma

rked as

—

A copy of the show causc no

SURVEY _AND MAPPING OF GROUNDWATER

T 21-
EHPUR AND KANPUR DEHAT,

KANPUR NAGAR
B, vide letter dated 06.08.2025, has written

21.That the Regional Officer, UPPC
d Water Board, Lucknow, for analysis of heavy metals

bis to the Central Groun
: in groundwater in Khan Chandpur, Réni_a, Kanpur Dehat, and adjoining -

areas.
13 SURVEY OF PEOPLE/ CATTLE/ FOOD CHAIN- TO

POINT
© OF CONTAMINATION AND CREATE AN

CHECK DEGRE
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EFFECTIVE REMEDIATION PLAN AGAiNST BIO-
ACCUMULATION OF HEAVY METALS

22.That the Chief Medical 'Ofﬁ'cer, Kanpur behat, vide letter dated 05.09.2025,
has informed that there are 06 mercury and chromium affsoted

vi[]agc;s/hamiets in the district, with a population of approximately 4,826

n completed in Chauhan Purwa, Palan

persons. The'survey work has bee

and Yaday Purwa, having populations of 700, 780, and 220 ‘

vely. [Furthermore, 01 11.09.-2025, blood/serum samples of 42

ials from Chauhan Purwa, Palan Purwa, and Yadav Purwa villages l

r testing.

he steps are duly being taken by the District Administration to address |

present matter. The table reply to the

23.Thatt

the ' issues raised in the
recommendations provided by the Learned Amicus Curiae is annexed

herewith and marked as ANNEXURE-11.

24.Hence, the present affidavit is being filed for the kind consideration and

perusal of this Hon’ble Tribunal.
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25.1 state that _everything stated above has been stated by me in my official
capacity on and derived.from the official records and I state that nothing

material has been concealed there from.

L

el
" DEPONENT
gh Kumar . Yo
[ Advocate | w—ﬂﬁ e
our (K.D.) W e -

— 0 VERIFICATION

Verified at KANPUR DEHAT on this 06 day of OCT, 2025, that the

48 contents of the above affidavit from paragraphs 1 to 25 are believed to be

true and correct to the best of my Icnowledge‘and belief, No part of it is false

and nothing material has been concealed therefrom.

)

=N 27? i‘ 24/) - . : i

Swo/rn beforegp thy dayﬂ‘jha'; f?sf tt DEPONE T”
By Sri. f..=z=to Whom As Conlen

ofy this Explained Who is Duly identified Se@uﬂf : . w\%—

Ashish Kumar TR

~  Advocate
: : "0\? g Govt. Notary
Akbarpur Kanpur Dehar
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 985/2019
WITH

ORIGINAL APPLICATION NO. 986/2019
WITH

ORIGINAL APPLICATION NO. 528/2023

IN THE MATTER OF:

— =
— S

.S I _RE: WATER POLLUTION BY TANNERIES AT JAJMAU KANPUR
VAN

/, (O ~—~{UITAR PRADESH
< &

¢ _—'"

[ = WITH

\ (’5{) ,h /

\ 7, *RE/ WATER POLLUTION AT RANIA KANPUR DEHAT & RAKHI

“\ .:—}i e ,//
S, fﬁxﬁm KANPUR NAGAR UTTAR PRADESH

WITH S
NEWS REPORT PUBLISHED IN DAINIK JAGRAN DATED 14.08.2023

“HIGHLIGHTS A GROWING CONCERN REGARDING INDUSTRIAL

POLLUTION IN THE GODHRAULI VILLAGE”

SUPPLEMENTARY AFFIDAVIT ON BEHALF OF THE DISTRICT

MAGISTRATE, KANPUR DEHAT. UTTAR PRADESH. IN

B e
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COMPLIANCE OF ORDER DATED 07.10.2025 PASSED BY HON'BLE

NATIONAL GREEN TRIBUNAL

I, KAPIL SINGH, aged about 50, S/o LATE SH R.B. SINGH, posted as District
Magistrate, Kanpur Dehat, Uttar Pradesh, do hereby solemnly affirm and state as

under:

1. That I, the Deponent in the above captioned matter, am fully conversant with

U2 ] T?Eat T state that the contents of this affidavit have been drafted by my counsel

\

) JU ﬁ :,__“_J

@) \_* 2 / /

N _AC on/my instructions, and the contents of the same are true to my knowledge and
T ¢~

X ¥ >
N1 ’!'.'-\ _#nothing material has been concealed therefrom.
BACKGROUND OF THE MATTER

3. The Hon’ble Tribunal, in these Original Applications, is examining the issues
pertaining to the chromium dumps, groundwater contamination and health
issues pursuant thereto in the districts Kanpur Nagar, Kanpur Dehat and
Fatehpur.

4. That, the deponent had filed a ‘Further Compliance Report’ dated
06.10.2025, (refer to judicial page numbers 4388 to 4450). Subsequently, the
Hon’ble Tribunal, vide its order dated 07.10.2025, was pleased to allow the
deponent to file a supplementary affidavit. The relevant portion of the said

order is reproduced herein for perusal: \#
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“...1. Affidavits dated 06.10.2025 have been filed by the District Magistrates
of Kanpur Dehat, Kanpur Nagar and Fatehpur respectively.

3. Learned Counsel for State of Uttar Pradesh and concerned State
Authorities seeks four weeks’ time to file supplementary affidavits which

prayer is allowed.

@ Eé)z\List on 07.11.2025 for further hearing...”
&

é Y IN COMPLIANCE OF THE AFOREMENTIONED ORDER AND IN

#That, Nagar Panchayat Rania, Kanpur Dehat, vide Letter No. 209/NPR/2025-
26 dated 30.10.2025, has submitted information regarding the clean water
supply being ensured in the affected area, Khan Chandpur, situated in Rania,
District Kanpur Dehat, in furtherance of as already mentioned in paragraphs 4
and 5 of the affidavit dated 06.10.2025 (kindly refer Judicial Page Nos. 4393—
4394).

A copy of letter dated 30.10.2025 is annexed herewith and marked as
Annexure-1.

6. That, as earlier submitted, Village Khan Chandpur has an approximate

population of 850 people, with an approximate per capita daily water

consumption of 110 litres, wherein potable water is being supplied two to

three times daily from an overhead tank of 1,00,000-litre capacity situated
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I1.

8.

4666

within the village. Additionally, about 1,15,000 litres of potable water is
supplied daily through 5,000-litre capacity tankers from Rania, ensuring a
total supply exceeding 135 LPCD.

That, with regards to the permanent solution, the Executive Engineer,
Construction Division, U.P. Jal Nigam (Urban), Kanpur Dehat, vide Letter

No. 457/W-6/17 dated 27.10.2025, has informed that a scheme has been

6 A?‘ é\\prosed under the AMRUT 2.0 Programme, under which the construction of

[
I G) ‘

(L&o\\?rhead tanks, laying of 149.50 km of pipeline, and 3,541 new household

Water Action Plan has been uploaded on the AMRUT 2.0 portal. The proposal

has been forwarded to the higher authorities for approval.
A copy of letter dated 27.10.2025 is annexed herewith and marked as

Annexure-2. k =

DETAILS REGARDING MEDICAL ASSISTANCE
That, the Chief Medical Officer, Kanpur Dehat, vide letter no.
K.D./C.M.O./N.G.T./Case/Sampling/2025/3977 dated 31.10.2025, has
informed that as already stated in para 5 of affidavit dated 06.10.2025 (kindly
refer to judicial ] page no. 4394), there are six chromium-affected villages and

hamlets in the district with a total population of 4,826 persons. Since January

N
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2025, a total of 60 health camps have been organized in the affected areas,
during which 2,436 individuals have been screened.
A copy of letter dated 31.10.2025 is annexed herewith and marked as
Annexure-3.

9. That vide the letter dated 31.10.2025 mentioned above, it has also been
informed that till date, a total of 316 individuals have undergone testing for

K{ f‘\ ,\heavy metal contamination. Out of these, 100 samples were sent for testing on
& 3}

,.-/ “if" i e i \Q4 1\1 2025 and their reports are awaited. Of the remaining 216 samples, 155
! é i’f"l'”.' Ware’“‘fmjmd to contain chromium levels higher than normal, while none
f;":‘- A ! o

” /
- S
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III DETAILS REGARDING LIFTING OF CHROMIUM WASTE

g
L g
E

10.That, as ecarlier stated in para 13 of the Affidavit dated 06.10.2025, all the
chromium waste in village Khan Chandpur has already been lifted through
two TSDFs- M/s Bharat Oil & Waste Management Ltd. And M/s UP Waste
Management Ltd and currently there is no chromium waste lying in the area.
Copies of CTOs and the photographs of the two TSDFs are annexed herewith
and collectively marked as Annexure-4.

11.Hence, this supplementary affidavit is respectfully submitted for kind perusal
of this Hon'ble Tribunal.

12.That everything stated above is true and correct to my knowledge, derived

from official records, and nothing material has been concealed therefrom.
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OAM 5 VERIFICATION
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' 'r-'-_,_—?’&feriﬁed at KANPUR DEHAT on this 06 day of November, 2025, that the
contents of the above affidavit from paragraphs 1 to 12 are true and correct to

the best of my knowledge and belief. No part of it is false and nothing

material has been concealed therefrom. L
’ 24 6 4 /o DEPONENT
.?v?or/n before et s day a2t /1225~ .
By Sfi... et Wmm As Conten@v{ o Pty

of this Explained Who is Duly facntified Se.? AR 3

M Ashizh Kumas
M“D‘% AdioCdie

" Govt. Notary
Mcbarpur Kanpur Deha:
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Timeline
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dehat

Removal of Chromium, Mercury and Ash from the affected area

Soil & Ground Water Remediation
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River Rejuvenation Plan (Senger/Noon PanduRivers)-
Plain Rain water
developmenr, encroachment 1

Including
harvesting,
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watershed
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14 Q:ﬁmw.:quu ,;.:...T,/,Eqmi\c. Medical Aid Facility for victims of Heavy
:.:,E.\ m:iwﬁ:.mz:.c: (can be established in existing Govt Hospitals in all
lhree dismicrs)
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Sr. | Recommendations Compliance | Timeline Remark
No. ‘ Done
(Yes/No)
15. | industion of Work Yes Complied | As per Article published in Dainik Jagran on
force in CPCB/PCB dated 11.11.2025 it was published that MoU
has been signed between IIT Kanpur and
UPPCB Regarding 45 vacancies which
includes 28  Assistant Environmantal
Engineer and 17 Assistant Scientific Officer.
UPPCB has also published in recent
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16. | Technical No 6 Month UPPCB has a full fledged technical
Infrastructure to State infrastructure in place for the technical
PCB/SGWA examination of any issue that comnes to
UPPCB. Dry Laboratory have being in
developing phase . in Regional Office
UPPCB, Kanpur Dehat and it will be
completed with all requirement along with
NABL accradation within 6 Months.
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